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Supreme Court [12]

Arjun Singh Sandhu (Dr.) v. All India Institute of Medical Science, (Ahsanuddin Amanullah and
S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 1468

BGM & M-RPL-JMCT (JV) v. Eastern Coalfields Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 2025
SCC OnLine SC 1471

Hurbanu v. Mohammadali Mohammadhusen Gandhi, (P.S. Narasimha and Aravind Kumar, 1J.), 2024
SCC OnLine SC 5561

Kaushal Singh v. State of Rajashtan, (Vikram Nath, Sanjay Karol and Sandeep Mehta, JJ.), 2025
SCC OnLine SC 1473

Mala Choudhary v. State of Telangana, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 1474

Narayan Das v. State of Chhattisgarh, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
1470

Sandeep Vinayak v. Army Welfare Housing Organisation, (M.R. Shah and S. Ravindra Bhat, JJ.),
2022 SCC OnLine SC 2470

Sourav Sekhar Behera v. State of Odisha, (M.R. Shah and Krishna Murari, JJ.), 2022 SCC OnLine SC
2469

Sukhraj Labh Singh v. Zainab Rafiullah Shaikh, (Abhay S. Oka and Augustine George Masih, 1J.),
2024 SCC OnLine SC 5562

Suresh Chandra v. Parasram, (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC OnLine SC 1472

Union of India v. Reliance Industries Ltd., (Dr D.Y. Chandrachud, C.J. and P.S. Narasimha, J.), 2023
SCC OnLine SC 2449

Union of India v. Yogesh Chhetri, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC
1469

Allahabad High Court [15]
Chandra Mohan v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4213
Danish v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 4208
Kamlesh Tiwari v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4215
Lalit v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 4211
Manoj v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4205
Pradeep Kumar v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4209
Prempal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4206

Ramesh Chandra Gupta v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
4202

Rihan v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4207

Udaiveer Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4212
Veerpal Singh v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4204

Veervikram Singh v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4203

Vijaypal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4214

Virender Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4210
Yash Dayal v. State of U.P., (Siddhartha Varma and Anil Kumar-X, JJ.), 2025 SCC OnLine All 4216
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Andhra Pradesh High Court [3]

Mohd. Vasee v. Alakananda Townships (P) Ltd., (Ravi Nath Tilhari and Challa Gunaranjan, JJ.),
2025 SCC OnLine AP 2646

Naga Bhushanam Gopi v. State of A.P., (K. Suresh Reddy and Dr Y. Lakshmana Rao, JJ.), 2025
SCC OnLine AP 2647

Pulari Venkat Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2648

Bombay High Court [26]

Anil Anant Mandavkar v. Apex Grievance Redressal Committee, (Sandeep V. Marne, J.), 2024 SCC
OnLine Bom 4223

Binaj Jamadar v. Valpoi Municipal Council, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 2652

CIT v. Sulzer Pumps India Ltd., (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2646

Clean & Heritage Colaba Residents Assn. v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep
V. Marne, J.), 2025 SCC OnLine Bom 2648

Craig Frank Jansen v. State, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom
2642

Gavin Sequeira v. M.V. Malaviya, (R.1. Chagla, J.), 2024 SCC OnLine Bom 4222

Maniben Govindji Rajput v. Bhagwandas Bhikaji Rajput of Mumbai, (M.S. Sonak, J.), 2025 SCC
OnLine Bom 2637

Municipal Corpn. of Greater Bombay v. Rathunath Bhagoji Shinde, (Gauri Godse, J.), 2025 SCC
OnLine Bom 2635

Paras Jawarilal Raka v. Competent Authority, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 2636
Patel Engineering Ltd. v. Acron Developers (P) Ltd., (R.I. Chagla, J.), 2025 SCC OnLine Bom 2638

Patil Roadlines v. Bharat Petroleum Corpn. Ltd., (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 2651

Pravin v. Registrar, Coop. Societies, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 2656

Ravindra Murlidhar Attarde v. Sk. Iqgbal Raj Mo. Bagwan, (Abhay S. Waghwase, J.), 2025 SCC
OnLine Bom 2643

Reliance General Insurance Co. v. Bhanudas Vithoba Khodade, (Abhay S. Waghwase, J.), 2025
SCC OnLine Bom 2645

Santosh Kumar Kar v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2641

Saraswatibai Gangagoud Anantwar v. State of Maharashtra, (Rohit W. Joshi, J.), 2025 SCC OnLine
Bom 2650

Shankar Tukaram Gaikar v. Suvarnaprabha Dattatraya Adurkar, (Milind N. Jadhav, J.), 2025 SCC
OnLine Bom 2653

Shilpi Minz v. Mumbai International Airport Ltd., (Sharmila U. Deshmukh, J.), 2025 SCC OnLine
Bom 2644

Shrutika Dnyaneshwar Koli v. State of Maharashtra, (Manish Pitale and Y. G. Khobragade, JJ.),
2025 SCC OnLine Bom 2649

State of Maharashtra v. Prakash, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2640
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Sunil Ramchandra Kamdi v. Nagpur-District Central Coop. Bank Ltd., (R.M. Jeshi, J.), 2025 SCC
OnLine Bom 2655

Sunil v. Keshav, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2654
Tata Consultancy Services Ltd. v. Vinit Jain, (Nitin W. Sambre, J.), 2022 SCC OnLine Bom 12038
Tata Consultancy Services Ltd. v. Vinit Jain, (Sandeep V. Marne, J.), 2024 SCC OnLine Bom 4224

UNS Women Legal Assn. v. Bar Council of India, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025
SCC OnLine Bom 2647

Victorinox India (P) Ltd. v. Gute Reise India (P) Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 2639

Calcutta High Court [2]

Haldibari Tea Manufacturers LLP v. Mahindra Tubes Ltd., (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 5822

Ogo Usa Inc. v. Krishna Tissue (P) Ltd., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5823

Delhi High Court [21]
Amit v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 4912
Anil Verma v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4927
Anirudh Dawar v. State, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 4918

Ansal Housing & Construction Ltd. v. Hardarshan Kaur, (Vibhu Bakhru and Tejas Karia, JJ.), 2025
SCC OnLine Del 4926

Anwar Khan v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4929
Ashok Kumar v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4915

Budhi Singh v. State (NCT of Delhi), (Prathiba M. Singh and Amit Sharma, JJ.), 2025 SCC OnLine
Del 4920

Exclusive Motors (P) Ltd. v. CBI, (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 4928

Johnson & Johnson Pte. Ltd. v. Abbireddi Satish Kumar, (Mini Pushkarna, J.), 2025 SCC OnLine
Del 4924

Mahesh Kumar v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4917
Manish Handa v. Neha Handa, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4921
Moti v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4930
Naresh Gupta v. State, (Mukta Gupta, J.), 2022 SCC OnLine Del 5299

Neeta v. Pankaj Saragoi, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4922
Rakesh Bhatara v. Sakshi Bhatara, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4923
Sachin Kumar v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4916
Samir v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 4914

Subendu v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 4913
Subhasish Saha v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 4911
Sujeet v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 4919

Union of India v. S.K. Sharma, (Jasmeet Singh, J.), 2025 SCC OnLine Del 4925
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Gujarat High Court [43]
Abdulrafik v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2725

Ahmed Ali Nishar Ahmed Gaji v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC
OnLine Guj 2716

Ajay Hareshkumar Jagtap v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine
Guj 2720

Akashbhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2715
Akbar v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2739
Anjnaben v. Jitendragiri Ishwargiri Goswami, (Maulik J. Shelat, J.), 2025 SCC OnLine Guj 2703
Ayaz Hushen v. State of Gujarat, (llesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2722
Bhavdeep v. State of Gujarat, (llesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2733

Darshanbhai Parshuram Asheri v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC
OnLine Guj 2734

Darshil v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2721
Devendra v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2723
Dhrupad J. Rathod v. State of Gujarat, (S.V. Pinto, J.), 2025 SCC OnLine Guj 2702

Harsh Devabhai Chavdiya v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine
Guj 2717

Hasan v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2731

Hasmukhbhai Ranabhai Dhoriya v. State of Gujarat, (Vaibhavi D. Nanavati and Utkarsh Thakorbhai
Desai, J1.), 2025 SCC OnLine Guj 2710

Hitesh Karshanbhai Pariya v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj 2705
Iman v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, J].), 2025 SCC OnLine Guj 2736

Jayeshbhai Shamjibhai Limbani v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine
Guj 2712

Jentibhai Lavjibhai Thumar v. Chetan Jayantibhai Dhol, (Maulik J. Shelat, J.), 2025 SCC OnLine
Guj 2709

Krishnaba Fatesang Rathod v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2698
Lokendrasinh v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2732

Mukeshkumar Mafatlal Makwana v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj
2704

Paresh Naranji Bhanushali v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2699
Parmar Rameshbhai Kamabhai v. State of Gujarat, (S.V. Pinto, J.), 2025 SCC OnLine Guj 2700

Prakashbhai Valjibhai Parmar v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC
OnLine Guj 2728

Rahul Karshanbhai Rathod v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, 1]J.), 2025 SCC
OnLine Guj 2735

Rakesh v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2724
Rameshbhai v. State of Gujarat, (llesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2738
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Ministry of Human Resource Development [Noti. No. 1-14/2016(CPP-1I)]
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Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (17)]

Ministry of Human Resource Development [D.O. No. F.1-1/2017(Secy)]

Ministry of Human Resource Development [D.O. No. F.1-2/2009(EC/PS)(Vol. 1)]
Ministry of Human Resource Development [D.O. No. F.1-4/2011 (e-content)]

Ministry of Human Resource Development [D.O. No. F. 9-2/2017(CPP-II)]

Ministry of Human Resource Development [Noti. No. F.1-2/2016 (PS) Amendments]
Ministry of Human Resource Development [Noti. No. F. 87-1/2012 (SU-I)]

Ministry of Human Resource Development [F. No. 16-57/2016(CU)]
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Ministry of Personnel Public Grievances and Pensions [F. No. 25-4/2007 (CU) pt.file]
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Ministry of Social Justice and Empowerment [D.O. No. 33-1/2013-DAF]

Ministry of Social Justice and Empowerment [Noti. No. F.8-1/2014(SA-III-Policy)]
Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (1)]

Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (2)]

Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (3)]

Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (4)]

Ministry of Women and Child Development [Noti. No. Z. 28015/119/2012-H]

Ministry of Women and Child Development [F. No. 13/5/2015(WW)]

State Act [5]
Goa Advocates&apos; Welfare Fund Act, 1995
Goa Advocates&apos; Welfare Fund (Amendment) Act, 2008
[(Tamil Nadu) Forest Act, 1882]
Tamil Nadu Forest (Amendment) Act, 2019

Tamil Nadu Regulation of Rights and Responsibilities of Landlords and Tenants (Amendment)
Ordinance, 2019

State Rules [19]
National Rural Employment Guarantee Scheme (GOA)
Yuva Srujan Puraskar (Navasarjan-Chetana Puraskar)

Scheme to provide Scholarships to students seeking education outside Goa in any field of Art and
Culture

State Cultural Award for Institution for outstanding performance in the field of Art and Culture
Scheme to provide financial Assistance to Goan Authors and Publishers

Scheme to provide Grant to the institutions for Long Term Project in the Field of Art and Culture,
2007

Scheme to provide Grant in Aid to Cultural Organizations, 2007
Goa Benevolent Fund Rules, 2008

Government of Goa, Goa Medical College, Group ‘C’, Non-Ministerial, Non-Gazetted post,
Recruitment Rules, 2008

Government of Goa, Directorate of Food and Drugs Administration, Group ‘C’, Non-Ministerial,
Non-Gazetted posts, Recruitment Rules, 2008

Goa Dayanand Social Security Scheme (Amendment) Rules, 2008
Goa Wakf (Amendment) Rules, 2008

Government of Goa, River Navigation Department, Group ‘C’ and Group ‘D’, Non-Ministerial, Non-
Gazetted posts, Recruitment (Amendment) Rules, 2008
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Goa (Rules for admission to the Super-speciality Course, Magister Chirurgiae (M. Ch.) Degree in
Neuro-surgery of the Goa University at the Goa Medical College) Rules, 2008

Government of Goa, Directorate of Food and Drugs Administration, Group ‘C’, Non-Ministerial,
Non-Gazetted posts, Recruitment Rules, 2008 (1)

Bachapan Scheme (Amendment) Rules, 2008
Grant of Scholarship Scheme for Differently Abled Persons (Amendment) Rules, 2008
Grant of Stipend Scheme for Differently Abled Persons (Amendment) Rules, 2008

Appointment of Chairman and Member Secretary of the Tamil Nadu Pollution control Board Rules,
2019
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Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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